89 Written Answers

125 FEB. 1983 ] to Questions 90
1 2
May . 565.46
June 128.17
July 1,252. 30
August 423.50
September . . - 3,526. 60
October 12,096.70
November ¥ . . . . . 8,771.70
December . 10,233.05
Totar 42,324.95
‘\,—k -
Statement-IV )
Year-wise Raceipls through sale of Angora WoolG or woollen garmanis at Division of Fur Animal Bvuding
arsa
Particular 1980 1981 1982 Total
Sale of woollen garments(Rs.) 5:679 6,405 14,695  26,779.00
Sale/auction of raw wool (Rs.) 5000 26,050 3a,694.50 63,744.50

565. [Transferred to the 1st March,
1983]

Distribution of surplus land in 1981-82

566. DR, BHAI MAHAVIR:
SHRI SHRIDHAR WASUDEOQ
DHABE:
SHRI SURESH KALMADI:

e

Will the Minister of RURAL DE-
VELOPMENT be pleased to astate;

(a) the total area of land declared
surplus and made available for distri-
bution to landless persons under wva-

rious land ceiling legislations at  he
beginning of the year 1981-82;
(b) wl.at ig the acreage of land

that hag been distributed in wvarious
States in the year 1981-82 and in the
year 1982-83, till 31st December
1982; end

(¢) what is the amount of money
given invarious States to land-less
persons, who were given landg under

the above programme during the year
1981-82 and 1982-83 till the 31st De-
cember 1982 per head?

-

THE MINISTER OF STATE IN
THE MINISTRY OF RURAL DEVE-
LOPMENT (SHRI HARI NATH MI-
SHRA): (a) and (b) A statemeny ig
appended at Statements I and II.

(¢) Under the revised scheme of
financial assistance to allottees of
ceiling surplus land, Rs. 1,000/. per

hectare is given as grant. This amount
is shared equally between the States
and the Centre. During 1881-32 and
1982-83 grants were released as cen-
tre's share to the States ag in  the
statement appended at Statement ITL.
Actual distribution of funds is done
by the State Governments, It takes
considerable time for them to obtain
from the field such details as the
number of persons benefited, the total
amount given ete.
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Statement-I

92

Total area of land daclared surplus and mads ovailable for distribution to landless persens under verieus land
coiling lagislations at the bagining of the ysar 1981-On

State/Union Territory N

Arca Area taken
declared possession
surplus up upto the
begtuinge of  Sobrga.
- ! 1981-8a
1 2 s
Andhra Pradesh . . . . . 10,07,675 411,803
Assam . N 5,793,493 5,071,581
Bihar . . . . . . . 2,38,016 1,31,000 |
Gujarat . . . 89,873 20,758
Haryana . . B B . . . . . . 20,973 14,525
Himachal Pradesh ..« .« . 13656  1,33,909
Jammu & Kashmir . . . . . . Ve
Karnataka . . . . . . /S . . 1,390,476 68,22a
Kerala . . . . . . . . - . 1,15,016 77:144
Madhya Pradesh . . . . . . . . 2,55,455 1,58,140
Maharashtra . . . . . o % 3,70,361 2.d0,7¢e3
Manipur. .- ;“L;/ e lE 0 e e 547 .
Orisa . e . ‘”. . . b. N .:‘37,958 1,20,163 =z
Punjab . s . . . . .o . 49,113 14,615
Rajasthan  + . | . .« « .« . . asbans 200,517
Tamil Nadu . . . . . ) . 76,047 ve,814
Tripura . P . . e 1,961 1,502
Uttar Pradesh . . . .. . .;":: -:‘—‘ ‘:2,79»905 2,54,205
West Bengal . _ , _ _‘.. D :f.". - P 7 1,40,704 95,518
Dadra & NH. . . I - X 5,468
Delhi e ... e 480 413
Pondicherry Ce LA TED esm 976
ma T Torar 38,901,848  25,84,855

*Based on compilation of data in April, 1981, " -
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Statement-II

Acreage of land distributed in various States in the year 1981-82 and 1982-83 (1}l December, 1982)

State{Union Territory

-

— tr

Area distribu- Area distribu~-
ted during ted during

. 1981-82 1982-83
ST T o T upto Dec,
1982)

1 - 2 3
Andhra Pradesh . . . . . . 17,755 5,780
Assam . . . . e e e 6,551 2,662
Bihar . . . . . . . . o 6,658 8,799
Gujarat . . . . . . . . . o 2,384 5,166

Y Haryana . . . . . 8,550 2,810
Himachal Pradesh . . . . . . : 145 (—)310*
Jammu & Kashmir . . . . . . . e - e
Karnataka . . . . . . . . 10,580 45,514
Kerala . . . 1,043 1,204
Madhya Pradesh . . . . . 9,480 6,366
Maharashtra e e e e e e 863 .

R . L ko 7 o2
Manipur . . . . . . . . . . o 87
Orissa . . . .o . . .- . — L8’ R 3,688
Punjab . . . . . . . . . . | 1,708 fir,018

B . -

Rajasthan . T . . . . . . . (=) 1,02e% 11,778
,_,\ & T c .l -

Tamil Nadu AN . . . . . . . 8,964 4,012
~

Tripura . . . . . . . . . . 158 14

Uttar Pradesh . . . . . . . . . 8,985 4,088

West Bengal . . . . . . . . . - 3,261 6,801

Dadra & Nagar Haveli . . . . . . . 7% rs8

Deuﬂ . . . . . . . . . - » N ae . — 374

Pondicherry e e e e e e 67 ° es

- —_—

TUI'AL . . 0 . . 76,888 1,09,490
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Total amount of money given in various Stales to those Landless persons who were given lands under the

programme  during

1981-82 and

1982-83.

(In Rupess)

Siate [ Union Territory

Grants released under revise

) scheme
) - 1981-82 1982-83
1 2 3

‘Andhra Pradesh ) . .. . e ;:
Assam . . e
Bihar . . . 33,735,000
Gujarat . .
Haryana . . e
Himachal Pradesh . .
Karnatah . . .
Kerala . 6,93,146 11,59,000
Madhya Pradesh . . . . . B
Maharashtra . . . 17,08,340 e =
Orissa - . . . . . 147,33,000 .
Punjab 7 . . . . .
Rajasthan . . . . . “" _
Tamil Nadu . . . . ‘ . .
Tripura . . . ' . ' ¢3,-091 24,000
Utiar Pradesh . . . . 98,26,000 .
West Bengal . . ) . ) B . . e
Dadra & N. H. . . . .. ' . . . .
Pondicherry « e . . . .. . 20,000

. ) - ToraL . . . . 1,13,58,577 1%,03,000




